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Present: Shri B.3« Rainee, Counsel for .the
applicant* •
3hri Pl.L* Uertna and Shri P.P. Khurana
on behalf of the respondents.

The Ld. Counsel for the applicant stated

that the requisite certificatBBK has since

been issued by the concerned authorities. In

vieu of the above nothing survives in the

present OA and -the same is accordingly

dismissed as satisfied.
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